
06.06.2018  J-1  FOR PRONOUNCEMENT OF JUDGMENT  APPLT. JURISDICTION) 

06.06.2018

 COURT NO.3  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 10.30 A.M.

1. W.P.(C) 5912/2018 ALLIED INTEGRATED SOCIETY SUDHIR NANDRAJOG 
   CM APPL. 23033-34/2018 (REGD.) AND ORS. SUMIT CHOUDHARY

VS. THE STATE (NCT OF DELHI) SATYAKAM

 HIGH COURT OF DELHI                            
  05TH JUNE, 2018                              REGISTRAR (LISTING)

/////////


